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SHRI HARDEEP SINGH PURI: The proposal from the Government of Odisha for
a rapid rail transport system from Bhubaneswar onwards and al other proposals are
being examined. ...(Interruptions)...

MR. CHAIRMAN: These disruptions are not going on record. ...(Interruptions)...

SHRI HARDEEP SINGH PURI: | will communicate...(Interruptions)... These
proposals are being examined. ...(Interruptions)...

MR. CHAIRMAN : Q.No. 257
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Relief and other assistance for victims of riots in Delhi

*257. CH. SUKHRAM SINGH YADAV: Will the Minister of HOME AFFAIRS be
pleased to state:

(@ the steps taken by Government for the relief and other assistance to the
victims of the riots taken place in Delhi in February, 2020;

(b) the details of the information revealed, so far, in the investigation of the
riots; and

(¢) the details of action taken against the people involved in these riots?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G
KISHAN REDDY): (a) to (c) A Statement is laid on the Table of the House.

Statement

(@ Asinformed by the Government of NCT of Delhi, the relief and rehabilitation
efforts taken by them in the riot affected areas of North East and Shahdara Districts,
Inter-alia, include grant of ex-gratia relief in various eventualities, compensation for
damage to residential units during the riots; ensure the availability of basic amenities
including bedding, blankets, medicines, food, sanitation and clean drinking water in

tOriginal notice of the question was received in Hindi.
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association with the CDMQOs, BDOs and civic agencies like DJB, Police, EDMC etc.
of the districts; nomination of the Medical Superintendents of GTB Hospital, LNJP
Hospital and Jag Pravesh Chandra Hospital as Nodal Officers for preparation of
medico-legal certificates and post-mortem reports; providing 14 ambulances by CATs;
and issuing direction to Fire Department to take quick action on all the calls. Six
Secretary level officers of Delhi Government have been deputed in the Districts to
coordinate and facilitate the relief, rehabilitation, support and any other activities that
are to be undertaken in the wake of the recent violent incidents in the districts. Sub-
Divisional Magistrates have been asked to ensure the availability of basic amenities
including bedding, blankets, medicines, food, sanitation and clean drinking water, etc.
Delhi Police has aso played a vital role in providing assistance to people affected
by violence in accessing medical attention.

East Delhi Municipa Corporation (EDMC) took prompt action to restore normalcy
in the riot affected area including restoration of sanitation services; clearing debris
and fire remains; and special water sprinkling on the damaged roads.

(b) and (c) As reported by Delhi Police, as on 12.03.2020, 763 cases including
51 cases under Arms Act have been registered and 3,304 persons have been arrested/
detained. 48 arms have been recovered. Two Specia Investigation Teams (SIT) of Crime
Branch have been constituted under the supervision of DCP level officers of Crime
Branch for comprehensive and effective investigation of cases. 40 teams have been
constituted to arrest culprits and collect evidence.
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MR. CHAIRMAN: As you all know, $8 @& ¥ gl @il in the House. | am
adjourning the House to meet at 2.00 p.m.

WRITTEN ANSWERS TO STARRED QUESTIONS
Eviction/rehabilitation of dums for Metro projects

*258. SHRI NARAIN DASS GUPTA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether it is a fact that dumg/squatters/JJ colonies are resettled/rehabilitated/
evicted for the construction of Metro in different Metro projects in cities;



